
CENTRAL ADMINISTRATIVE TRIBUNAL, JABALPUR 
CIRCUIT SITTING AT INDORE

D ated T uesday  t h i s  t h e  20 th  JU ly , 2004

OA Nos .5 8 1 /0 2 /  1 7 9 /0 2 ,  1 8 9 /0 2 ,  5 5 6 /0 2  
1 9 1 /0 2  and 2 2 9 /0 2

CORAM

M r.M .P .S ingh , V ic e  Chairman 
Mr.Madan Mohan, J u d i c i a l  Member

QA N o .5 8 1 /0 2

Nan<? Kumar Shri v a s t  ava  
S /o  P .L .S h r iv a s t a v a  
R /o  R a ilw ay  Q u arters  N o .11 
S&C R ailw ay  Colony  
S h u ja lp u r  D i s t r i c t
Shajapur . . . A p p l i c a n t
(By a d v o c a te  Shri A .N .B h a tt )

V ersu s
1 .  JJgion  o f  In d ia  r e p r e s e n te d  by 

The G eneral Manager
W estern  R a ilw ay , H ea d q u a rters  O f f i c e  
C h u rch g a te ,  Mumbai.

2 .  The D i v i s i o n a l  R a i l  Manager 
W estern R ailw ay, D o - b a t t i
Ratlam (M .P.) . . .R e s p o n d e n ts .

(By a d v o c a te  Mr. Y.I.M eht^i)

OA N o .1 7 9 /0 2

Ash ok Choudhry
S /o  R .S .C houdhry
R /o  Q u arter  N o .633 'A ',
Miow Road C olony  
Ratlam

2 .  S u n i l  John
S /o  Samel John 
R /o  271, T .I .T .R o a *
R a tla m . . . . A p p l i c a n t s

(By a d v o c a te  M r .A .N .B h a t t )

V ersus
1 .  The G eneral Manager 

W estern R ailw ay, Head O f f i c e  
C h u rch g a te , Mumbai .

2 .  The D i v i s i o n a l  R a i l  Manager 
W estern R ailw ay , D o - b a t t i
R s t la m . . . .R esp o n d en ts

(By a d v o c a te  M r.Y .I .M eh ta )

QA N o .1 8 9 /0 2
U d a is in g h  S o la n k i  
S /o  M ish ru s in g h  
K h a l l o s i  under
C h i e f  T e le c o m  I n s p e c t o r  (M.W.)
Ratlaru.



2 .  V.Vasundhra®
S /o  R.N.Vasudharan  
K h a l l a s i  
81, Indra N a g a r  

Ratlam
(By a d v o c a te  Shri A .N .B h a tt )

Versus

1 .  Union o f  In d ia  r e p r e s e n te d  by  
The G eneral Manager 
W estern R ailw ay , C hurchgate  
Mumbai•

2 . The D i v i s i o n a l  R a i l  Manager 
W estern R ailw ay , D o -b a t^ i  
R atlam .

(By a d v o c a te  Shri Y .I .M e h ta )

OA 5 5 6 /0 2

Elyazen
S /o  D avid
R /o 15/C Vikram Nagar 
U j j a i n  (MP)

2 .  Srawan Kumar 
S /o  Rarapal
R /o  165-B , Madhavnagar Rly .C olony  
U J4ein  (MP)

(By a d v o c a t e  Mr .A .N .B h a t t )

V ersus

1 .  Union o f  In d ia  r e p r e s e n te d  by 
The G eneral Manager 
W estern R ailw ay , Hqrs O f f i c e  
C h u rch g a te ,  Mumbai.

2 .  The D i v i s i o n a l  R a i l  Manager
W estern R ailw ay , D o -B a t t i  
Ratlam  (MP) . ,

(By a d v o c a t e  Sh ri Y .I .M e h ta )
QA N o .1 9 1 /0 2
N i t i n  Dronkar  
S /o  Prabhakar  
R /o  435 , K atjunagar  
R atlam .
2 .  R ajen d er  Singh R ath ore  

S/^Mohansingh
R /o~ 6, R a j iv  Nagar 
R atlam .

3 .  SanJay Sharma 
S /o  Shyam ial
R /o  67 ,T haw aria  B azar  
R atlam .

(By a d v o c a te  S h ri A .N.Bhat*-)
V ersu s

1 .  Union o f  In d ia  r e p r e s e n te d  by 
The G eneral Manager 
W estern R ailw ay , C hurchgate  
Mumbai.

. . .A p p l ic a n t s

. . .Respondents

.Respondents

A p p l ic a n t s



2. The Divisional Rail Manager 
Western Railway, Do-Batti 
Ratlam. • • •Respondents

(By advocate Shri Y.I.Mehta)

OA N o .2 2 9 /0 2

Rajnikant 
S/o Shantilal 
R/o Qrtr. NO.1650/B 
Near Stephen School 
Dohad (Gujarat).

2. Nane_ Khan
S /o  Siam Sher Khan 
R /o  Q uarter  N o .36 /A  
Khachrod R ailw ay S t a t i o n
Khachrod (MP) . . . A p p l i c a n t s

(By a d v o c a te  Shri A .N .B h a tt )

1 .  Union o f  In d ia  r e p r e s e n te d  by  
The G eneral Manager 
W estern  R ailw ay  
C h u rch g a te ,  Mumbai.

2 .  The D i v i s i o n a l  R a i l  Manager 
W estern Railway
D o - B a t t i ,  Ratlam (MP) . . .R e s p o n d e n t s

(By a d v o c a t e  Shri Y .I .M e h ta )

O R D E R  (O ral)

By M r.M .P .S ingh , V ic e  Chairman

In t h e s e  c a s e s ,  t h e  le a r n e d  c o u n s e l  f o r  th e  r e s p o n d e n ts

s t a t e s  t h a t  w r i t  p e t i t i o n .  N o .1 6 8 0 /2 0 0 0  h a v in g  s i m i l a r

i s s u e  h a s  b een  f i l e d  b e f o r e  t h e  H o n 'b le  High Court o f  

Madhya Pradesh  a t  I n d o r e .  T h is  w r i t  p e t i t i o n  i s  p e n d in g  

i n  t h e  H o n 'b le  High C ourt o f  Madhya P r a d e sh .

2 .  Learned c o u n s e l  f o r  t h e  a p p l i c a n t s  s t a t e s  t h a t  t h e s e  

OAs ca n  b e  d i s p o s e d  o f  s u b j e c t  t o  t h e  f i n a l  d e c i s i o n  o f  

t h e  w r i t  p e t i t i o n  p e n d in g  i n  t l ie  High C o u rt ,  h a v in g  s i m i l a r

3 .  A l l  t h e s e  OAs a r e  d i s p o s e d  o f  w ith  a d i r e c t i o n  t h a t

t h e  d e c i s i o n  g iv e n  by  t h e  H o n 'b le  High Court o f  Madhya

Pradewh i n  t h e  w r i t  p e t i t i o n  w i l l  a l s o  b e  a p p l i c a b l e  

in  t h e s e  c a s e s .  . With t h e s e  d i r e c t i o n s ,  t h e s e  OAs a r e

d is p o s e d  o f .

Versus

issue.

(M.P.SINGH) 
VICE CHAIRMAN

(MADAM MOHAN) 
JUDICIAL MEMBER




